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enacted Maternity Beoefits Lawa and
in what years?

(b) What b the qualitylng period.
maximum perind of benefit—post-
natal and ante-natal—and the rate
of benefit in the varlous States and
in mines?

The Mimiater of Labour (Shri V. V.
Girl): (a} and (b). A statement giv-
ing the required Information is lald on
the Table. [See Appendix VI1I, aa-
nexure No. 18}

THE EMPLOYMIN‘I‘Q oar CHILPREN ACT.
193

601. Sbri P. L. Barupal: Will the
Minister of Labour be pleased to state
in which of the Part ‘B’ and ‘C' States,
the Employment of Children Act of
1938 has been made applicable?

The Minister of Labour (Shrt V. V.
Girl): The Employment of Children
Act, 1938, has been made applicable
to all the Part ‘B' and ‘C’ States except
the State of Jammu and Kashmir.

VQCATIONAL TRADNING DOF CHILDREN AND
YOUNG PERSONS

602. Sbri P. L. Barupal: Wil the
Minister of Labour be pleased to state
what facllities have been made avail-
able by the Union Government to
the various State Governments and
private Industrial houses for voca-
tional tralning .of children and
young persons?

The Minister of Labour (Shri V. V.
Girl): No facilities have been made
available by thr: Government of India.

R. M. 8. PLAYGROUND {SRRAMPORE)

663. Shri Tushar Chatterjea: Will the
Minister of Rallways be oleased to
state:

(a) whether it is a fact that a dis-
pute is goinrk on between the Easterz
Rallways and the Seramvore Munici-
pality over the ouestion of exchange
of the RMS. playground at Seram-
pore; and

(b) it so, what steps Government
have taken to aetlle the dispute?

The Deputy Minlster of Rallways
and (Sbri ) (a)
The reply is in the afirmative.

(b) The Government have decided
that they would have no objection o
the R.M.S. ground at Serampore belng
relinquishe? to the Municipality on the
condition that a aultable plot of equl-
valent are2 la acquired by the Municl-
pality at its own ceat and banded over
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tv the Raliway. The plot so selected
should, bowever, be approved by the
Railway Admiajstration

BRITISH SHIFPING CoMPANIEF

605 8hei H. N. Mukerjee: Wiil the
Minksker of be pleased to
state:

(a) the number of Indlan seamen
emplayed by British compa-
oles cperatiag from Indlan ports in
1951.52,

{b) the number of Indians in the
cadre of officers In British ships; and

(c) the difference, if any, in emolu-
ments maid to Indian and Britlsl) sea-
men in comparable categorles by
Briltish shipping companies?

The Depaty Miniater of Rallways and
Traoaport (Shti Alageaan): (a) The
number of Indian seamen engaged on
Indlan articles during the year 1951-
52 on British #ips from the ports of
Bombay an& Talcutta Is as follows:—

Indians

Bombay 8502
Calcutta 7706

(b) The number of Indian Officers
employed on the ships of the three
British companies which alone employ °
such Officers, namely the British In-
dia Steam Navigation. the Asiatic
Steam Navigation and the Mogu! Line
Is 81 as shown below:—

Nauigation Oficers
38 (Including 19 apprentices).
Engineer Officers

23 (including 4 uncertificated Junios
Engineers).

Similar statistics regarding Indlams
emoloyed as Pursers. Dortors. Elec
triclans, Wireless Operators. etc. are
not avallable

(c) A statement showing the dlffer-
ence in the emoluments paid to Indian
and British seamen in comparable cate-
gories employed on Britiish ships 18
placed on the Table, (See Appendix
VIL annexure No. 19).
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The Minister of Food and Agrieul-
ture (Shrn Kidwal): (a) A s.atement
showing the information is laid on the
Table of the House. [See Apmendix
VII, annexure No. 20.]

(b) The matter Is under enQuuy.

(c) No. Government of India have
appolnted an authorised Controller for
running the Jagdish Sugar mills during
1852-53 season.

MzeorcAL STORE DrroTa

606. Dr. Amin: Will the Minister of
Heallb be pleased to state:

(a) the total amount soent on the
purchuse of medicines at Medical! Store
Depots at Madras, Bombay. Calcutta
and Karnal in the years 1949, 1950,
lgSQ)and 1952 (upto 30th September,
1962);

(b) the amount spent on the pur-
chase of Indigenously manufactured
medicines and foreiszn manufactured
medicines separately;

fc) the amount spent in different
countries and the names of such
rountries; . and

(d) whether the equlvalents of for
eign manufactures which were ordered
by Medical Stores Depots are mana-
factured by Indian manufacturers?

The Deputy Mialster of Health
(Shrimatl Chandrasekhar): (a) to (c):
A statement giving the required infor-
mation 1is lald on the Table of the
l!qlouse,} [See Appendix VII. annexure

0. 21

{d) No; except in very rare -cases
where the price of the Imported pro-
duct happens to be appreciably lower
than that of the Indigenous product.

LerROBY RESEARCE INSTTTUTR

807. Dr. Amin: Will the Minister of
Health be pleased to state:

® (a) whether Government have taben
sny decislon reserdink the establish-
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ment uf a Leprosy Research lnstitute;
and

(b) if the answer %o part (a) above
be in the armative. what would be
the initial cost and running expenses of
such an Institute?

The Deputy Minister of Health
(Shrimall Chandreaekhar): (a) The
question of the locatlon of the Central
Leprosy Teaching and Research Insti-
tute at Chingleput (Madras State) is
still under consideration of Government
and a final decision is expected to be
reached shortiy.

(b) The initial cost of the Central
Leprosy Institute for construction of
bulldings and equipment Is estimated
to be about Rs. 10 lakhs, while the

" annual recurring expenditure of the

Institute would be about Rs. 3 lakhs,
In additlor: to the cost of maintenance
of the two existing Institutions Im
Madras. viz. the l.ady Willlng Leprosy
Sanatorium at Chingleput and the
Silver Jubilee Childrens Clinic at
Saidapet, which will be part of the
Central Leprosy Institute according to
the scheme under consideration.

HeALTR EDUCATION

608. Dr. Amin: WIlt the Minister of
Health be pleased to state:

(a) the number of oersona who saw
the films on Health Educatlon shown
by the Mobile Cinema units organised
by the Central Government:

(b) the names of the ovarts of the
country where such fllms were shown;
and

(c) the exvenses incurred on this pro-
paganda se far?

The Deputy Mialster of Health
(Sbrimati Chandrasekhar): (a) It is
estimated that about 12.00,000 persons
have seen films on Health Educatlon
shown by the Mobile Cinema Units
belonging tn the Ministry of Health,

(b)Y Health Fducation Films were
shown in:—

(1) Delhi, New Deth! and practl-
rally all the vlllages of the
Delhi State;

(ii) Meerut. Bllaspur. Tllpatta.
Dadrl. and Gaziabad in Uttar
Pradesh;

(!’I) Ponlpat. Karnal. Babajl. Nllo-
kher!, Thaneswar. Kurukshe-
tra, Jyetlsar, Pehowa. Hlnssr
and Faridabad in the Punjeb:

(iv) Rajpura in PEPSU, and
(v) Gangenagar In Rajasthan





